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.,hemes and In the ordinary course 
.eeparately; 

(b) what Is the actual utilisation; 

(c) how these imports have helped 
to reduce prices of essential items; 
and 

(d) to what extent and In what 
-manner these imports have .helped 
our (i) balance of payments and (iI) 
the employment positions res-
pectively? 

The Minister of COmmeft8 (Shri 
Hanubhai shah): (a) The total value 
of import licences issued in respect of 
priority industries in the large scale, 
supplementary allocations for Estab-
lished Importers, and for imports of 
apare parts under US Aid and for 
mlall scale industry during the period 
8-6-1966 to 30-9-1966 was about 
as. 300 crores. In addition, licences 
amounting to as. 343 crores were also 
issued in respect of a1] other categories 
of imports licenseable by the C.C.L 
&E. 

(b) Data regarding the actual utili-
sation of import licences is not avall· 
ablp.. 

(c) an~ (d). It IS too early to make 
an assessment of the Jmpact ot hbera .. 
lisation on pTlces, employment and 
balance of payments. It is also dim-
·cult to isolate the effeot of Iiberalisa-
tion of imports on prices, employment 
.and balance Of payments which are 
inJIuenced by sever a1 other factors. 

'Holding of Recrultmeut EltlUDlnation 
in Hindi 

·377. Shrl A. P. Sharma: Will the 
Jilinister of Railways be pleased to 
• tate: 

(a) the reason for not hol:!ing the 
recruitment examinations of ~la3s III 
employees" in Hindi where the 
medium of education is Hindi gnd in 
zegional languages where the medium 

of education Is regional langua,s; 
and 

(b) whether Goverrunent propo. 
to instruct the Railway Service Com. 
missions to examine candidates ba 
Hindi and regional languagcs where 
the medium of education is Hindi or 
the regional language? 

The Minister of State In the Ministry 
of Railways (Dr. Ram Sabhag Slnl[hl: 
(a) Recruitment to Railway service. 
class III is not made on lingUistiC, 
or regional basis. The work on the 
Railways is conducted in English. The 
knowledge of English is, therefore, 
essential In the exigencies of serVlr.e.. 
It is, therefore, not possi ble to hold 
recruitment examination for Class III 
posts on Railways In Hindi or regl0~ 
languages. 

(b) No, Sir. 

bpart of Poot-wear 

°nB. Shrl Maheawar Nalk: 
Shrl •• C. Sharma: 

Will the Minister of 0_ be 
pleued to atate: 

Ca) whether a five-member Ituely 
team of leather experts has luggt'st-
ed in Its report after Its West Euro-
pean Tour that given more liberal 
policY in regard to machinery and 
raw material imports and foreign ex-
change facilities, India could ealily 
.ell one million pair. Of foot-wear 
abroad annually, besides meeting 
many other unconventional demands; 

(b) whether Export Promotion 
Council has examined the report; and 

(c) to what extent, the recommend-
ations are proposed to be implf>ment-
ed by GovernmenU 

The Minister of Commefte (ShrI 
Manubh.i Shah): (a) Yes, Str . 

(b) and (c). The Export Promotlon 
Council for Finished Leather and 
Leather Manufacture., Kanpur, has 
examined the report and as follow-UD 
action, apart from participation in the 
international Leather Fair at Par .. 
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and circulation of Directory of Ex-
porters among the buyers abroad. tne 
Council is now advertising leatner 
products in tr.de and techmcal 
periodicals publishe<l in U.K., West 
Germany and France etc., planning 
production of films on Indian leather 
industries for display abroad, and en-
couraging deputation of sales team. 
for 'on the spot study' of foreIgn 
markets. For purposes of meetIng lU-
creased demand .in the internatIonal 
markets, the question of setting up ot 
5 new footwear mechanised UnIts 18 
already under consideration of Gov-
ernment. 

Essential and Non-essential Industries 

0379. Shrl Utlya: 
Shrl Madhu Lima),,,: 

Will the Minister of Industry be 
pleased to state: 

(a) whether Government have 
made any classification of essential 
and non-essential industries for the 
purposes of sanctioning foreign col-
laboration schemes; 

(b) if 50, whether Government 
have included coca-cola, biscuit, il.!e-
cream, chocolate and maiden-form 
among the category of essp.ntial in-
dustries for which sanctioning of 
foreign collaboration is justified; and 

(c) if the answer to part (a) above 
be in the negative, the reasons for 
not doing this classification with • 
view to saving the precious foreign 
exchange resources? 

The Minister of Industry (Shrl D. 
8anjlvayya): (a) to (c). Government 
have been taking a selective approach 
In respect of approval of foreign col-
laboration proposals whether they in-
volve capital participation or merely 
transmission of technical know-how. 
Each proposal involving !ore'gn col-
laboration is considerE'd on its merits. 
The various aspects which are consi-
dered are (i) whethC:'f capaeity in 1he 
particular field of induslry is re-
quired to be developed having rep:ard 
to our Plan tarqets (ii) whether the 
technology involved is not indigpnous-
ly available (iii) whether the import 

of capital goods involved is of .uch a 
high order that without the collabo-
ration proposal the implementation of 
the scheme would involve an avoid-
able drain on the foreign exchange 
resources of the country (iv) whether 
the approval of the collaboration will 
jeopardise the industries already exist-
ing in that particular field or in asSO-
ciated fields of industry (v) whether 
the proposal would involve any undue 
exploitation of foreign patents, trade 
names etc., (vi) whether the manufac-
turing scheme proposed fits in with 
our policy both in respect of avail-
ability of raw materials and compo-
nents and (vii) whether the product. 
to be manufactured are exportable 
and if so whether the collaboration 
will accelerate or increase our expon 
potential. 

While there is no rigid categorisaUo. 
of industries into essential and nOD-
essential ones for purposes oC foreigD 
collaboration, the current policy la 
normally not to allow foreign collabo-
rations in the field of consumer indus-
tries unless there are special feature8 
such as substantial export orientatioD. 

Transfer of Rallwa)' 'jtatr 
0380. 8ml Kalla Venkalah: 

Sbri A. P. Sharma: 
ShrJ Bukam Chand 

Kacbhavaiya: 
Shrl Ouka. La! BerWa: 
Shti Bade: 
ShrJ D1gbe: 
Shrl Vishwa Nath Pande)': 

Will the Minister of Railways be 
pleased to refer to the reply given 
to Starred Question No. 282 on the 
5th August, 1966 and state: 

(a) whether Government have 
taken any dec'sion on the periodical 
transfer of railway stal! with refer-
ence to changes in the recent trans-
fer orders; 

(b) if so, the nature of the deci-
sion taken; and 

(c) if not, the reasons therefor? 
The Minis! .. 01 state in \, .. Ministry 

of Railway< (Dr. Ram Subbag Singh): 
(a) No, Sir. 




